Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 16-12-2024 TO 20-12-2024

S. NO. |APPEAL NO. FINAL ORDER DATE QF ORDER DATE ON
NO./MISC QRDER NO. | RECEIVED FROM | WHICH ORDER
THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
/MEMBERS
FINAL ORDER NO.
1 ST/766-767/2012 F.0/59860-59861/2024 11-12-2024 18-12-2024
2 ST/50676/2017 F.0/59864-59865/2024 11-12-2024 18-12-2024
3 ST/59894 & 60130/2013 | F.0/59866-59867/2024 11-12-2024 18-12-2024
4 ST/60269/2013 F.0/59869/2024 13-12-2024 18-12-2024
5 ST1/52442/2016 F.0/59870/2024 13-12-2024 18-12-2024
6 ST/51435/2018 F.0/59871/2024 13-12-2024 18-12-2024
7 ST/51142/2019 F.0/59873/2024 13-12-2024 18-12-2024
8 ST/51048 & 51080/2020 | F.0/59874-59875/2024 13-12-2024 18-12-2024
9 ST/51525/2019 F.0/59876/2024 13-12-2024 18-12-2024
10 ST/51526/2019 F.0/59877/2024 13-12-2024 18-12-2024
11 ST/51038/2017 F.0/59784/2024 10-12-2024 18-12-2024
12 ST/50649/2024 F.0/59786/2024 11-12-2024 18-12-2024
13 ST/51484/2019 F.0/59787/2024 11-12-2024 18-12-2024
14 ST/52247/2019 F.0/59788/2024 11-12-2024 18-12-2024
15 ST/51443/2019 F.0/59872/2024 17-12-2024 20-12-2024
16 ST1/50404/2019 F.0/59879/2024 17-12-2024 20-12-2024
17 ST/51355/2017 F.0/59883/2024 16-12-2024 20-12-2024
18 ST/51847/2018 F.0/59884/2024 17-12-2024 20-12-2024
MISC ORDER
1 ST/50636/2018 M.0/51051/2024 17-12-2024 20-12-2024
2 ST/51711/2017 M.0/51052/2024 11-12-2024 18-12-2024
3 ST/51443/2019 M.O/51058/2024 17-12-2024 20-12-2024
4 ST/3884/2012 M.0/51066/2024 16-12-2024 20-12-2024
5 ST/51711/2018 M.O/51067/2024 16-12-2024 20-12-2024
6 ST/53879/2018 M.0/51069/2024 17-12-2024 20-12-2024
7 ST/52667/2015 M.0/51074/2024 17-12-2024 20-12-2024
8 ST/52668/2015 M.0/51075/2024 17-12-2024 20-12-2024
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uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.| Act may download these orders from CESTAT website.



